DELHI L EGISLATIVE ASSEMBLY

REVISED LIST OF BUSINESS

        Wednesday, 10th September, 2008/ 19 Bhadrapada, 1930(Saka)






2.00 P.M





National Song: Vande Mataram

	1.
 
	Obituary References: House to made obituary references to the following:

1. Ch. Bharat Singh, Ex-MP and Member of Metropolitan Council, Delhi.

2. Shri Madan Lal Gaba, Ex-Member, Delhi Legislative Assembly (1993-98).

3. Shri Anwar Ali Dehalvi, Ex-Member of Metropolitan Council, Delhi.

4. Tragic loss of human life due to flood in Kosi river in Bihar.



	2.
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.



	3.
	Special Mention (Rule 280): Following Members  to raise matters under Rule 280:

1. Shri Kulwant Rana

2. Shri Surendra Kumar

3. Shri Ramesh Bidhuri

4. Shri Vijay Singh Lochav

5. Shri Puran Chand  Yogi

6. Shri Vijay Jolly

7. Dr. Jagdish Mukhi

8. Shri Ramesh Lamba

9. Shri  Jai Kishan

10. Shri Mohan Singh Bisht



	4.
	Presentation of Committee Report:

1. Shri Ramakant Goswami

    Shri Sahab Singh Chauhan

to present the Sixteenth Report of Business Advisory Committee.

2. Shri Ramakant Goswami

    Shri O.P.Babber

to present the Thirteenth Report of Committee on Private Member's Bills and Resolutions.

3. Dr. Jagdish Mukhi

    Shri Baljor Singh

       to present the Fourth Report of Government Assurance Committee.
4.  Shri Surender Kumar

     Shri S.P.Ratawal

         to present the Second Report of Committee on SC, ST & OBC.




	5.
	Papers to be laid on the Table:

1. Smt. Sheila Dikshit, Chief Minister to lay the Copies of Notifications relating to Guru Gobind Singh Indraprastha University (Hindi & English). 

2. Shri Raj Kumar Chauhan, Minister of Development & Revenue to lay the copies of 

(i) Notification No. F.8/06/86-DAM/MR/Vol-II/903 dt. 10.06.2008 denotifying the principal market at Tikri Kalan for marketing of agricultural produce pertaining to fodder items, denotifying the market at Mangolpuri as Sub-yard of Fish, Poultry & Egg Marketing Committee, Gazipur and declaring the market at Mangolpuri as Principal Market for marketing of agricultural produce pertaining to fodder items.

(ii) Notification No. F. 8/36/2004-DAM/MR/1396 dt. 16.07.2008- denotifying the Kissan Haat, Chattarpur(Andheria Mor) as Sub-yard of APMC of MNI Azadpur for marketing of fruits & vegetables.
3.  Shri Haroon Yusuf, Minister of Transport to lay the following documents:-
(i) Copies of Annual Accounts (English version)

(ii) Copies of Separate Audit Report (English-Hindi version)

(iii) Copies of Delay & Review Statement



	6.
	Introduction of Bills:-

1. Smt. Sheila Dikshit, Chief Minister to introduce The Delhi Degradable Plastic Bag (Manufacture, Sale and Usage) and Garbage (Control) (Amendment) Bill, 2008(Bill No. 4 of 2008) with the leave of the House.

2. Smt. Sheila Dikshit, Chief Minister to introduce The Delhi Pharmaceutical Sciences & Research University Bill, 2008(Bill No. 6 of 2008) with the leave of the House.

3. Dr. Yoganand Shastri, Minister of Health to introduce The Delhi Medicare Service Personnel and Medicare Services Institutions (Prevention of Violence and Damage to Property), Bill, 2008(Bill No. 5 of 2008) with the leave of the House.

	7.
	Short Duration Discussion:

1.   Shri Mukesh Sharma

Dr. Jagdish Mukhi

Shri Mahabal Mishra

     to initiate discussion on problems relating to unauthorized colonies.
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